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SHRI GURUDAS DAS GUPTA: The
point is. ..

KUM. MAMATA BANERIJEE: T will
reply to all the points. You have to listen.

SHRI GURUDAS DAS GUPTA: Madam,
I am listeing to everybody. But, if a Member
of the House makes a suggestion that the hon.
Minister of State should devote little more
time to the development of sports...

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Do you have
any personal problem?

SHRI GURUDAS DAS GUPTA:
than what she is doing at the moment, it
seems, she becomes angry with me. It is for
the betterment of sports that I am suggesting.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Please conclude
now.

SHRI GURUDAS DAS GUPTA: Madam,
lasly, I do not suggest that there should be a
Commission. I do not suggest that let there be
a National Commission of Sports which the
Government should appoint. I am not
suggesting that. But what I believe is that the
Government should seriously ponder over the
reasons, for the failure. This statement does
not give that sense. There must be a heart-
searching. And if the Government does not
really search out, find out the reasons for this
colossal national failure, then, I don't believe,
Madam, that the sports is going to improve.
And without improving the sports the morale
of the youth cannot be improved. And without
a new younger generation coming up, the
future for the country may not be that bright.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): Mr. Shankar
Dayal Singh. You begin now.

Importance
SHRI SHANKAR DAYAL SINGH
(Bihar): I will start after the lunch.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): All right.

The House stands adjourned for lunch till
230 P.M.

, The House reassembled at thirty-four
minutes past two of the clock, [The Vice-

Chairman (Shrimati Jayanthi Natarajan),
on his visit to China.

The House reassembled at thirty-four minutes
past two of the clock. [The Vice-Chairman
(Shrimati Jayanthi Natarajan)].

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPORTANCE—
THE PERFORMANCE OF THE INDIAN
CONTINGENT IN THE BARCELONA
OLYMPICS—Contd.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): We continue
with the calling attention on Barcelona. Shri
Shankar Dayal Singh, are you speaking or
you want to yield to Dr. Sivaji?

SHRI SHANKAR DAYAL SINGH: I am

speaking.
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SHRI JAGESH DESAI (Maharashtra):

This is no good. They cannot bring gold.

SHRI N. K. P. SALVE: Do not try to
denigrate our sportsmen.

SHRI SHANKAR DAYAL SINGH: What
is the objection in this? I only wanted:
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SHRI JAGESH DESAIL It is not so
Madam, they cannot. .. (Interruptions]

THE VICE-CHAIRMAN (SHRIMAT
JAYANTHI NATARAIJAN): I canno hear
you, Mr. Jagesh.
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SHRI JAGESH DESAI: What I an saying
is, they cannot bring. Only NRIs who want to
come to India for good can bring gold.
Nobody else can bring, nc other Indian can
bring. (Interruptions). Not at all.
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SHRI N. K. P. SALVE: Madam, itis
unfortunate that we come to evaluate
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our standards in sports after we return
disappointed and dismayed from Olympics.
This is not the first time we are singing in
chorus in the Parliament a requiem on the
nation's lost honour, dignity and self-respect
in the Olympics. Every four years we do it
regularly and then we forget about it. It is
most unfortunate that anything could have
been said to denigrate our sportsmen and it is
equally unfortunate anything should have
been said. So far as the statement of the
Minister of Sports is concerned, I think I have
been hearing statements of the Ministers of
Sports after we have come dismayed and
disappointed from Olympics but for the first
timt I have seen a statement which is really
mature and balanced. What else could she
have said under the circumstances? She did
not go there to perform the pole vault.
Therefore, Madam, let us rise above
ourselves. It is no use trying to find fault with
Shri Arjun Singh or with Kum. Mamta
Banerjee. It is we who have failed as a nation.
If we have failed! in Olympics, all of us have
failed as a nation. Kindly realise this and then
only we will be able to do something. As one
who is a devout lover of sports, also
associated with some of the most prestigious
federations, as the president of the Cricket
Control Board. . . and as Chairman of the
Joint Management Committee of the Reliance
Cup, Madam, there are a few things I have
known about sports, and I want to share my
thoughts with the hon. Ministers and with this
House.

It is undoubted that in cricket we mve done
better than in many other disciplines. It is
very unfortunate that some adverse
comments) should have been made on the
Cricket Control Board. At least one thing the
Cricket Control Board does very creditably is,
it does not go to the Ministry to ask for any
doles. It survives on its own. We have been
world beaters once and we went at semifinals.
And we are capable of beating the world
again. And the Cricket Control Board is doing
on its own. So it is very unfair to make any
adverse comments on the Cricket Control
Board.
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Be that as it may, Madam, thert are some
things which we are lacking lamentably and
unless we remedy those, it is no use. We are
singing a requiem everytime we lose—how is
it possible? We don't prepare ourselves to
win. We don't produce world champions, we
dom't build world champions, and then regret
in the House that we have not won a medal.

Madam, the first and foremost thing we are
lacking is a proper sports culture. Sikander
Bakhtji was right to that extent when he said
that we lack that sports management culture.
We lack proper facilities of choosing proper
people who are dedicated to training. It is the
trainers who play 90 per cent of the role, and
10 per cent of the role is performed by those
whom they train. But if the whole thing is to
be carried out on a politcal level, only for the
purpose of building up a career, then nothing
will come out of it. Therefore, Madam, there
are a few things that I want to suggest.

First and foremost that I want to suggest to
this Ministry is, kindly rid all the federations
of politics. Politics is taking very heavy toll,
for which politicians and bureaucrats are
equally responsible. 1 will make my
suggestion in that respect. If we really want to
build world beafers, my first suggestion is,'
we must learn to catch them young. Con-
centrate on a few disciplines, get them in their
12th or 14th year of age, and then put them on
rigorous discipline— nothing else. Every
ounce of food that they take must have proper
nourishment. I had seen a film on Nadia,
Madam. The poor child, in the night, was
stealing a toast with cheese, because in
daytime the diet that was being given to her
was insufficient—she used to feel famished
And that toast was snatched by the trainer,
saying, "You have to be a world beater; you
can't eat more than what you are allowed to
eat." That kind of rigorous training and that
kind of rigorous discipline is needed. Unless
there is  dedication, discipline and
determination, nothing will come out of it.
And we are lacking in all these.
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We just train a few people here and there,
and because they conform to the norm—there
is nothing wrong—you send them according
to the norm. But why you don't build world
beaters is the question. That by norms you
find the people are not going to make a very
great impact in the Olympics—you have said
that—you know it in advance. But the
question is not that, the issue is not that. The
issue is, why are we not making people who
are really capable of being world
champions?

Then, Madam, it is only practice, practice
and practice which makes a person perfect. |
remember the great Col. C. K. Nayudu. Arjun
Singh ji will be knowing about him. Someone
asked him. "What is the secret of your great
success?" He was one of the world's great
cricketers. He said, "It is very simple. In the
morning you do some batting, do some bowl
ing. In the afternoon, before and after lunch,
do some batting and bowling practice. And
then, in the evening, do some bowling and
some batting. In the night, before you go to
sleep, for two hours think of what the
deficiency in you is. Then you will become
the world's greatest cricketer." It is practice
alone which makes a man perfect. Unless we
reach perfection there is no use and my
grievance, Madam, is that you never trained
people to perfection.

Limba Ram is a super archer, and you tell
us that there was new format. How did we not
know the format? Where is the lapse? Please
find out, because Limba Ram is certainly a
world beater and I don't  know why he
should have failed.

As to hockey, Madam, Sikanler Bakhtji has
properly pointed it out. There is a very good
article in Sunday, and only one small line I
want to read from that. How have we failed?
In physical fitness we are very much below
par. Now everyone is scoring penalty corners.
With a penalty, in 1'% seconds the ball must
be netted. Unless you are able to do that, you
are no good in hockey. And what have we
done for this? Madam, this is what
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one of the commentators has to refort-Sincej
I agree with this totally, I quote it:

"Today the trend in world hockey is
to capitalize on penalty corners. In this
sphere India has proved to be the
weakest among the 12 nations
in the fray."

How are we going to be world champion
when we are the weakest in the only area in
which we are able to score a goal. As many
as six corners were wasted in the crucial
match against Britain. Obviously, Indians had
not done their 'home-work well. Hockey is
one area in which we are supreme. If you
want to claim skill—there is an amorous
concept of total hockey, I really do not
know— we played with skill, but our stick-
work had gone down. The stick-work of the
Pakistani forwards was tremendous ... {Time
hell rings)

Madam, give me two or three minutes.

Likewise, what I suggest, what I want to
submit, is this. I will come straightway to the
last point which I want to make, which is very
important. I want to bring it to the notice of
the Human Resource Minister that from my
personal knowledge I can tell you that all the
sports bodies are dripping, they are saturated
and dripping with politics. Put an end to it for
God's sake. Kindly make a rule first and
foremost that no Minis-ter and no bureaucrat
will be alleged to contest an election. That is
the beginning of all politics in the sports
world. I am voicing the sentiment of the
House when I say, "No bureaucrat and no
politician in power should be allowed to con-
test an election in sports bodies' We,'both
pplitiicians and bureaucrats, have done
enough damage to the country outside. Let us
not ruin the sports bodies.

Madam, on how in a stealthy, sneaky and
disonest manner bureaucrats aggrandise their
personal interest, I want to bring to your
notice and to the notice of this House one
instance of terrible comrp-
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tion. I am surprised that this is without the
knowledge of the Minister of Sports. This is a
letter I am referring to, written by the Land and
Development Officer to ! the Secretary,
Delhi Golf Club. Golf is a game of the
elite. I would have no- thing to say about
that. I like the Golf Club for one reason.
The good, open | space, lush green lawns
are like the lungs of any city, any town as such.
The Government's valuable land is given on
lease, not in consideration that the moneys are
increased or that the standard is sought to be
increased. What happens? [ am quoting
from this letter addressed to the Secretary,
Delhi Golf Club, dated  the 20th of July,
1992, in which one of the terms of the
lease, for extending the lease for 20 years
is this. I am quoting from the letter;

'In consideration of the. fact that the
Government is making available to the
Club a large area of land for promotion of
sports. Government is interested in
ensuring access of such sporte facilities to
its employees. It is necessary that
Government servants should have an easy
access to the facilities' provided by the
Club. When new members are enrolled,
every fifth member with voting rights,
enrolled will be a Government servant. At
the time of enrolling new members, same
percentage will be maintained provided
they meet the handicap rules of the Club. If
you do not do this, you cannot get the
lease."

Madam, thisis notthe end of the matter.

"There shall be three nominee officers
from the Government of India on the
management committee."

This is a sports body looking after the
important sport of Golf. See the way they are
aggrandising their interests;

"There shall be three nominee officers
from the Government of India on the
management committee of Club with full
voting rights. Secretary, Ministry of Urban
Development, ex-officio, will be one of the
nominee officers. The Ministry of Urban
Development will nominate two other
officials."
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Not the Ministry of Sports. I do not
understand whether they are working in
cohesion, coordination and all that. Even if
the Secretary does not know the difference
between the bogey and bridle, he must be on
the governing body, and he mus have the
voting right ! It is the voting right that I am
agains. Let them have the facilities.

Then, last, Madam:

"The Club shall take measures to ensure
that officers who come to Delhi on
tenure..." (Interruptions)

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN);
He is talking about sports.

SHRI N.K.P. SALVE; I am talking abour
sports. I am talking about corruption.
Shankar Dayal Singhji.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN):
Please continue, you continue, please.

SHRI N.K.P SALVE: Madam, this is most
relevant. This is how corruption comes in
sports bodies.

SHRI JAGESH DESAL It is most im-
portant . . . (Interruptions)

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN); I think it is
very relevant.

SHRI N. K. P. SALVE: I am sorry, I am
really sorry that a man like you should have
questioned this. This is how corruption comes
in the sports bodies. Tell me what business
bureaucrats and politicians have to control a
sports body to have the voting rights... {Time
bell rings)

Madam, one more minute, and I am
done.

"The Club shall take measures to ensure that
officers who come to Delhi on tenure posting
.." Now, I may tell you, this "tenure posting"
excludes all the High Court judges, Supreme
Court judges, defence personnel, para-
military officers
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and PAC officials. And, Madam, what wrong
have the MPs done? I am a member there. We
come here for five or six years' time. Why are
we not asked to come at least and why are the
facilities not made available to us? But no. it
must be given to those officers who have
come in competition at the All-India level.

The most important part of the deed is how
the bu'eiucrats will go and dominate the Golf
Cmb. I am voicing the sentiments of the entire
House The Minister must reply to this. But
this is something which will not be done. We
will not allow this to happen.

THE VICE-CHAIRMAN (SHRIMATI
IAYANTHI NATARAIAN): What is the date
of what you read?

SHRI N. K. P SALVE: The date of the
letter I read out is 27th of Jnly, 1992. I am not
against any bureaucrat. I don't know who has
written this letter. I am against the system. Is
the Government lease given to aggrandise the
interests Of the bureaucrats and Government
Officers only? And what are the newspapers
doing? Supposing this kind of a lease had
been made that Members will be allowed to
take facilities in Golf Club free of charge, all
the papers would have said: Look at the
shamelessness of the Members of Parliament
1 have not read about this in any paper
whatsoever.

In the end what I want to submit is, for
God's sake, make a good beginning by putting
an end to politics in sports bodies. which is
manipulated by politicians in power and by
bureaucrats in authority. (Interruptons)

. W dwer gdm (afed
) YTEATT W, T AFATH
P g, . (wama)

SHRI N. K. P. SALVE: I must make one
thinp dear I was President of the Board of
Control for Cricket in India. But I have not
contested in an election. Unanimously I was
elected.

[ RAJYA SABHA |

of Urgent Public 356
Importance

SHRI N. E. BALARAM (Kerala): Why did
you take it seriously? I was just cutting a
joke. And you just got up.
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' DR. YELAMANCHILI SIVAJI (Andhra
Prdeash): Sir, the failure in the Barcelona
Olympics is not tor the furst time, but it is for
the third time since 1980 and it 3a
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due to the politicisation of the sports activity
in this country. I fail to understand what Mr.
Buta Singh was having to head the Amateur
Athletics Federation of India. Then, how is
Mr. Das Munsbi found to be suitable to head
the Football Association? I fail to untferstalnd
how cycling, almost a private limited body. is
headed by one of the senior IAs officers and
the Gymnastics Federation is headed by the
Chief Secretary of Haryana. For the last
twenty-five years, he has been heading that
organisation.. Several Chief Ministers came
into the organisation and went out of the
organisation. But the Chief Secretary
continues to head it. I fail to understand how
Mr. "Titler" is eligible to head..
.(Interruptions)

SHRIMATI JAYANTHI NATARAJAN
(Tamil Nadu): He is "Tytler" and not "Titler".

DR. YELAMANCHILI SIVAII: "Titler" Or
"Tytler", whatever it is. Proper nouns can be
pronounced in any way. How is Mr. Tytler
eligible to head Judo? Then, Wrestling is
headed by one Mr. G. S. Munder. He is an IPS
officer and happens to be the Director of
Industrial Security Force. Hockey is headed
by the M.D of Indian Ailines. Archery is
headed by an ex-M.P. for the last twelve
years. (Interruptions) And then Volleyball is
headed by Mr. Adityan. (Interrup-tions) Since
all these organisations are headed by
politicians, enough harm has been done for the
sports activity in this country. Added to that,
Mr. V. C. Shukla, who happens to be from
Madhya Pradesh—I do not know what their
angularities are in politics—is fuelling the dis-
sident activity n sports. He is leading the
dissident activity in the sports activity. He is
encouraging the dissident activity.
(Interruptions) 1 am glad that Mrs. Yay-anthi
Natarajan said that Mr. V. C. Shukla is
leading the dissident activity everywhere not
only in politics but also in sports and
elsewhere. (Interruptions)

SHRIMATI JAYANTHI NATARAJAN: I
didn't say that.

DR. YELAMANCHILI SIVAIJIL: I hope Mr
Arjun Singh takes care of ft. No legislation is
warranted at all in order to
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bring improvement in these organisations.
The Government can simply, by an
jadministrative order or by an executive
order. say that unless these organisations are
democratised, they are not eligible to be
recognised by the Government. It cap Solve
the problem lock, stock and barrel.

The second point I would like to suggest is,
let us form an electoral college consisting of
the award winners or the national players.
You create some quota for them—about
seventy per cent of the electoral college may
be from those people. Here, you can give
certain percentage for the technical officers of
the department. not necessarily for the IAS or
the IPS officers but the technical officers whO
are heading the departments... an uther 5 per
cent for the State and Cen-Siui Government
nominees and another 5 iter cent for the
public sector and private sector who are
contributing for the welfare of the sports
activities. You can to that. If you can do that, |
hope that it can be solved. Sir, T would like to
add that income tax deduction may be allowed
to encourage the sports and I hope that Mr.
Arjun  Singh will take it up with Dr
Manmohan Singh and in spite of what Dr.
Manmohan Singh says that there is no free
lunch hereafter. T think. he will be more
liberal so far as the sports are concerned.

nother aspect I would like to add is at
whenever these sports activities or ports events
take place, the Doordarshan collects more
money in the form of ad-, vertisements. Let at
least 50 per cent of the advertisement-revenue
go for the encouracement if the sports events
or the , organisation that runs them. For these
things, I do not see any reason to go in for a
legislation A simple executive order will do. I
hope Mr. Arjun Singh will take courage not
only to curb the diss-dent activities of his
colleajnie from Madhya Pradesh but also to
take up the matter | with Dr. Manmohan Singh
for getting tax reliefs and other things and
this is the

Importance

time to see that politicking in sports is
eradicated lock, stock and barrel'. Certain
points have been mentioned by Mr. Salve)
regard to the Golf Club. Same is the practice
in other stadia also at district levels and State
levels. The State Government officials are
playing havoc with these stadia, with their
clubs and their functioning. A lot of illegal
activity is going on in varoius Governmental
clubs. So I would like to have the indulgence
of the Minister in this regard.
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SHRI DAVID LEDGER (Assam): Mr.
Vice-Chairman, Sir, the hon. Minister of State
for Sports, Kum. Mamta Banerjee, has said in
the statement that although the performance of
the Indian contingent in the Barcelona
Olympics has remained disappointing there is
no reason to be despondent. I can appreciate
the spirit behind such a statement. When the
second largest country in the world, the
second most populous country in the, world
fails to win a medal in the Olympio games
while a small country like Cuba goes on to
win 7 gold medals out of 12
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[Shri David Ledger]

in Boxing, when the names of tiny Surinam
and famished Ethiopia and even Kenya feature
in the Medals Tally, there is definitely reason
for concern and the people of this country are
entitled to react in the manner in which they
have. But when we come to think of it, the
results of the Barcelona Olympics are hardly
surprising because we are so used to coming
back empty handed from the Olympic games.
In fact, we have been coming back empty
handed from the Oympic games for the last
hrete successive times. This is not the first
time. Sir, those who keep track of the
Olympic games are busy today analysing the
reasons for the debacle of the Indian players in
the Barcelona Olympics. Some say that
winning a medal ig not important, participation
is important. I personally consider such a
theory as totally preposterous. Sir, Olympics
is not an ordinary game, it is not a trial game.
When you go to participate in the Olympics
you have to be not only good but you have to
be among the best. Participation for the sake
of participation is not good enough. What is
required in the Olympics is excellence. The
(highest standards of excellence. Sadly
enough, the members of the Indian con
tangent in the last Olympics or any other
Olympics prior to that have failed to achieve
this standard of execellence. I feel that one
basic reason for the poor performance of the
Indian players in the Olympic games is that
most of the players are amateurs. There are
very-few professionals. Incidentally, the best
performance in the Olympics came from
Ramesh Krishnan and Leander Paes in Tennis,
who are thorough professionals. They
managed to reach the quarter finals. Being
professionals they have greater discipline,
they have greater commitment, and above all,
they have the killer's imstinct which the
amateurs don't have. Today, I would like to
say that there is a greater need to produce
more and more professionals in the arena of
sports in our country. Both the Ministers are
present in the House. I hope they will give due
importance to it. There are allegations that we
don't have a proper system; we don't have a
proper mechanism; we lack the necessary
in-
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frastructure; there is lack of sufficient funds.
The Minister of State who is present here, was
lamenting the other day in this House itself
that the Government is giving only Rs. 40
crores to sports every year. They are giving
Rs. 200 crores for the entire Five Year Plan.
That means Rs. 40 crores per year. When you
compare this amount of Rs. 40 crores with the
amount which other countries are giving' to
sports, it is peanuts. I would like to conclude
by saying that unless sufficient money is
provided, unless sufficient money is raised for
sports in this country, it will be impossible to
evolve a proper mechanism and a system to
provide the necessary infrastructure to train
our sportspersons and to motivate them, to
infuse into them the much needed motivation
so that they can go on to win medals for this
country,

SHRI BHUBANESHWAR  KALITA
(Assam): Mr. Vice-Chairman, Sir, at the first
instance, [ thank you for giving me this
opportunity to take part in this Calling
Attention Motion. Most of the points have
been raised by the hon. Members and most of
them have been discussed. Very few points
remain to be raised in this House. Instead of
our answering the points raised by us. since
the Ministers are in the best knov. of things I
would be glad if the Minister reacts in totality,
in complete form. The disappointment at the
poor performance of the Indian contingent in
the Olympics is nothing new. In fact, for the
last 12 years, India has not won a single medal
in the international arena. In this way we
cannot become a major sports power in Asia,
leave alone the world. This is a very
unfortunate 'situation for a nation of 800
million. This major disaster happens every
time we participate in the international arena
of sports and after every such occasion
criticisms are hurled against the Government
because the Government is supposed to be the
most convenient scapegoat. We blame the
Government for almost everything under the
sun although the story is different. There are
sports associations. There are sports bodies.,
sports associations for every sport in this
country and these sports are mainly
controlled by privatet
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blaming each other or making the bodies.
Therefore, there is no use Government a
scapegoat. What we really need to look into
is what the Government and all those who are
concerned about sports should do.

Sir, we see and we notice a lack of
seriousness, it may be on the part of the
sportsmen, it may be on the part of the
Government or the sports officials. But there
is a lack of seriousness and that is
the truth. In Barcelona Olympics we have seen
two types of participants. There were
participants who went to Barcelona to win
medals with all seriousness and there were
countries who participated for the fun of
participating and unfortunately we come
under the second category. Sir, the Members
have already said that it is not only finance
and other things which are of much concern.
We have examples where some of the runners
up are from very poor countries, poorer than
ours. There were bare-foot runners. There are
countries like Cuba who came in the upper
side of medal winners. We know what the
situation in Cuba is. So it is another thing that
we don't lack in those things. What we lack in
is seriousness. The second thing is the lack of
preparation. We see that training, selection
and other things are made just four or six
months before the Olympics. The time we
need to spend on preparing our team, we
spend it on other things. We prepare our team
only six months before the Olympics.
Threfore, this is aother reason as to why there
was a poor performance by our participants in
Barcelona. I want to say one thing about the
officials.. We don't see seriousness among the
officials also. Reports have appeared in
various magazines and newspapers that the
officials
were fighting for T-shirts and a place in the
front row in the march-past. That is very
unfortunate, Sir, we spend a lot of money on
sports.

Money is spent not only by the Central
Government but also by the State Gov-
ernments. It is spent by the sports bodies,
both public and private, and also by the
general public who participate as spectors .:.
(Fnterrupfions).
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SHRI V. GOPALSAMY: Not a lot of
money. We are spending a very meagre
amount.

SHRI BHUBANESWAR KALITA: I am
not talking of the Government money. What
Mr. Gopalsamy says is about the Government
money... (.Interruptions)

SHRI V. GOPALSAMY: All put together,
it is not at all comparable with other
countries.

SHRI BHUBANESWAR KALITA: As I
told you, there are countries who spend even
less than this, but have won medals So the
Government must select its priorities and
concentrate on some events where we can win
medals. Again, why Mame the sportspersons
alone? We all know what sort of treatment the
sports-persons who participate in these events
get from the time of selection, training and
participation in the Olympics. Sir, we bring
coaches from outside the country. We spend a
considerable amount of money on coaches.
But one thing, how much time do they utilise
to impart coaching to the players? I know
about one game, badminton. We have brought
one coach from China. Out of one-and-a-half
years of his stay here in India, he has
imparted coaching only for 45 days. Then,
what is the meaning of keeping him for one-
and-a-half years? I personally saw, when
_this coaching was being given, the players
were playing badminton and the coach was
playing videogames. Sir. I agree with the
Minister that there is no cause to be
despondent. But there has to be a serious
concern from those who are responsible. We
have to bring seriousness at all levels.
Therefore, may I suggest a few things to the
hon. Minister? Will the Government consider
setting up a body like the All India Council'
for Sports, which was started by the architect
of modern India, Jawaharlal Nehru, so that
sportspersons of eminence would advise the
Government? Also, will the Government
encourage private bodies to adopt and train
sportspersons in academies like the Tata
Football Academy or the Amritsar Britannia
Tennis Academy and others? With these
words, I thank you, Sir.
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SHRI N.K.P. SALVE: I associate myself
with the demand made by him of naming
the shooting
Singh.

oft du g dtew W, AGW
fod faaz w1 wRr ¥ fifwg L
(wxaw)

range after Dr. Karni

\ aavrsa (o wey 2 Tag)
. ) y
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Hfpa § fgedy, 9T, T AL 57 gD

v 15 Y I A & g giaey
g ... (smEaw). ..
4.00 p.ut. .
Jrawrens (s wiw ¥Ew)
aF T 1

SHRI V. GOPALSAMY: Please speak in
English.

KUMARI MAMTA BANERJEE: Let
me learn some Hindi also.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Please allow her to apeak in the
language in which she wants to
speak,

SHRIV. GOPALSAMY: It wiil be
better if she speaks in English.

KUMARI MAMTA BANERIJEE: 1 will
speak in Hindi and in English also.

SHRI V. GOPALSAMY: Very good. You
can do it simultaneously?

SHRI T. A. MOHAMMED SAQHY
(Tamil Nadu). Let her not strain herself.

KUMARI MAMTA BANERIJEE: Now, let
me concentrate.

g ¥ wHwa w3 ¥ W
FET ] 1 WY T A T EWO R
g &, AfeT g ag dyavd frax,
T FoT MEfer Fark ¥ ad gz
g av ¥ A we Ay, 2fer o
a4+ fgmm & swe §F Sndme
F g oY, . Wi w4 (SAL)
0% a19 § oY Fhrenresifug ga
q7 IAH AN 50 ATE €T WS fpar
97 WIT TIGT owEiwre At femr qr
TR AR fewdiz & ssqm@ A
oz fr ar )

SHRI V. GOPALSAMY: Very small.
KUMARI MAMTA BANERIJEE: Very

small, all right. But the fact...
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AT AT qg FATAT A Feew Ty
T, S i gw ARl oot |
famrfedt %t faar & a5 aiforgz o =gt
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I OF a9 GG AL §, FI9F 1 gL
T TR @ e awa Aame wraf
A TH F A feaeom B e
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g Afw7 ag grea ww fesiom @
W T AwT § geafed I s
BT A1t 31 vy ey, e d9-
T T A4S TAT YL IIAT A0 £, AT
feam & duqm @ age =
|

SHRI V. GOPALSAMY: Let us do it.
The Government has to decide.

Fo WRAT JAC ¢ 53 WAX A
ERENN & So o, w9, YW A ¥ 9y
EEwAN  AEfTE oRfae e § o
TTETATEFH FATATYT | ST FLTATER &
ot g sfawrd femar amEr
T EAFHM T wSrt A AAL, T, gH
Ar & woia fag 9 & fgex ¥ ow
wifew fa art 37 Afer§ Koy
FosrgHEtr St o9n, wrd. wr.w, o
wradT W at sad fedwT garar

¢

e forow g@rfaerd frar ¢ g

AT SEHT AT AI AT FIH OFTIIHT
ST 7gl fAawm &g frariErEer @Y
HTTAT ¢ TEY & FAU gw w7 e fowm
gt $% &, g faaw fedisrr fearan fr
StaToTs foar Smraw wEd
g | 38 ¥ T s3qgewgw S
a1 IfeF aT, nedfzdm § Oy
oIEHT FArfEwms fFu F |/ S %7
o & 0 ¥ ogeferm Selem w6 -
e & S § v F faw fr g
WIEAT FATAHTE F3T 92 ot 59 St
FrAT SYFYRAT, A FT W G
ITFTAFIAES AT T, WGl Fark
H orer 3T 5 £ 1 e siefas &

918 7 & a7 § AT I HTW0 AU
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Ana w1 ghh Siwd, aferw
wadfasn &, fagw ¥ o7 Mdfs gg
Y FFART AT A AT 4X 100=
400 Hrzq i 39§ 9g & 10w
o § v o7 oAt wedr faoRe
FHTAT FYAANA Ve v ng faar )

In archery, Limba Ram secured 1232 points,
in the Seoul Olympics. This time, he secured
1306 points. In hockey, India finished 6th
last time. This time, of course, we finished
7th. We lost to Great Britain. It was most
unfortunate.

=T, 29 0 ugy g9 anr 3aeS i
FF rET H T 0§ o€y 8w 9
THT FACL R EAT HIGAE 1

In table tennis, Kamlesh Mehta finished
4th in his group, last time. This time, he
finished 2nd in his group. In yatching, the
team, in the 470 class, finished 19th in a field
of 29 last time.

This-time our team in 470 class finished
23rd in a field of 29. Wrestling; Two
wrestlers came 9th last time. This time one
came sixth in free-style and another came
eighth in Greco-Roman wrestling.

fomee off feur & ‘

Y, AT AVST AT W AW T sq0q 0
fpar 2, siray garr matsaiwa w8t
AT B, WS =y o AgY e E, wifwa
TA GTEIGIN & a8 gw |y A $IA
F gw wfmrgars drasfafag St F
A H1 Outof 12 federations only

Eight turned up.

AW A TaE e § fewFuw of
frar ar #it GSiwA AW W oA
By 15th September

they have to send their plan of action for next

Olympic and Asian games.

T, TATI TF R HLEATTRAT & 0
FA AT FE FAad w feurieEs w6
FLAT ATZA & FAF AT ST ;w97 A&}
e g, FA gl A% w=uT F3a fHaar
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2\ @ gy fae drevane efaffas
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FI=T =IAGT ¥2q7 | |iET | g,
1902 % w0, T Y gt i T A
qEAY, 1992 oF WA, A &r A4
& T gl ¥ g Atha famaT, 1e02
aF =, T A O, 1092 T,
16 WAy, 199 3 9%, sFged o g4,
1993 &%, arazatd fFEaT, 1992
A%, drfEey T, 1993 &6, ATATY
wIE, 1992 % A< qwfey fEaaw,
1992 % |

71, 9 S gR ARG e fear g
T I WG 3, TG o Yo T A
aaEn, 2, feEaTasa s ¥ wgre o oy
A gEEAl A @ ¥, WA HED
witEg o AT qAFSFIN DT I AW

e frae reavEe wafrdt g cfoear
oo

#v, AT wRw fearddz ad
1ogz W, WA ufwaTs g ar IRE
qrT, TEHT FUT AL L TN JTE 4T EAL
%, 37z f drked HrEH T Car A, st
I W O 9 ardg-fafezy ot
2304 wiforw ) 6 oferre & aua &
T AR F gART T wAw §
faadEia grar afgn, &Y H3s wEw
T AT W 200 U3 wI0 SF6R
forr wr, &fwa s ves @ S
CX| T A WY fEaRr s §¥e
T, AV, EAA 210 ST TN | FMAC
qrea THTT 1R 3, A A W g
I, AEA 210 3T 19T UIF FigA
ERLRA | EFOR 20 E 0 HITTT JIAET
AL R, A/, (T T3 198900 K
SO0 ARIEDRI AT 46, 30 RIS
o, A oo oEEE 9r 53,23
AT OETE 1 a4 1990-91 ® aWe
EXITHL YD 48 54 AL &0, raww
WIEETHT AT, 43, 04 FIE TGF | a4
91--92 F A0 3T gy o1 wag
53.56 F0E A Praga & =FET gl
W 47,10 AFTY TG0 ¢ w74

{992-93 § UFEAT £ 41,36 $70
w0 | BT AT ANY gq‘fr Farzs =y
Zir 7 FafE ¥q qae & HeR witA-
TARTINE T F A0 gwwr wqar &v
T femziz F7 | fwv, 837, 1) W99,
TR, §F W AT T, Fafam,
#fqn, zFaffes gogte wfeam, o
Wiey, ag wa oA fafadis vt & FTm
TN . (SmAwm) .

AP S
o fEH

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): After devaluation this is the figure.
How are you going to do
i
SHRI JAGDISH PRASAD MATHUR
(Uttar Pradesh): Being a Minister she is
criticising the Government. It is good be-
cause the House is superior to Government.
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SHRIMATI JAYANTHI NATARAJAN;
We are listening to her. She is speaking very
well. We would like her to continue without
interruption.

To  wwAT [ASE : AT, F Y X
wiraw fear 2 0% gw Wi 7 g ity
I gfeargy wdi fpr a;a-c,w?ﬁ
e d@reAr e § 1 1991-92
#at  awr gwwy fowr 4@y, W@
g qo  gfemrzy fum &

in 1990-91 we could not utilize the full
budget due to the cut imposed.

1989-90 # T qE\e F gWm @
Finanle had not agreed. ThatSs wdy som part
was not utilized.

afms 1991-92 #, wx Avw fag At
THo W ¥o  H fufwezT gu, § W
T, T FF g7 STl A gfere
$ o7 g Wt ¥ ag femr d e e
aEat F1 &/ g@ ¥ fog wmifesw ®
Far gl ¥ w7, Tadde 43 To
&Y & wwAY fewr Iwe ¥ 41,36
®ITE | B2 F 757 | (Swam) .

oy fafiwwn fag : wis =y 9T
oY 9% |

“"THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): That is what she says.

SHRI DIGVIJAY SINGH; We are

concerned about it.

80 BORT A Ay F A9 ¥ 40 WY
BT AT (AN @ mowg 3 T wre
gt far T g A & W
qT & R § )

off On AW ey (IO 92W) :
YIRTEY 86 WOy YL, Windi gw oy

W

-t wwene At 2 €on 2T e
¥ oft, 47 agm e 2 ¥ Rl e
¢ 1 %% qormr wwe fafreT @
& arta) fadar awz faaar § ! 9
¥ Rmar &, 2 |, £ wdre fadar
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& 1 @ 2z frfree =1 o g &89
£}, 97 § T9F HeY AN FT A
witw mgw ® waar = fadfe
fawr war & ¢ SfET mw AwaR
qqwt ey, AT G =y
¥ go E ghn, T gq w9N qo
F T & Y dwre wE w4 ) wfrawe
¥ e wrge v fwar & 5 qm
aad wody Fior &, finfome qodem g,
RO OIS R E qHAFOT { wrAa{
BT TN I FT G A,
TR ¥ 9iE A & w® AL
SWRT AT 8, 34 ¥ fog gEEfE
T, 34 A FA AW T WREF
arr g T Wfge | W
IaFt " FeagmT W few angw
I % I 91T WY 7 qRar ¥ T,
g 9 el wie gfear ¥ qHonae
o o =iy gor = fom § Al
%fﬁrq 1 56 FgEl ¥ gwA Ui fRar

g ¥ 1200 wi¥w § |
We are spending Rs[ 18,000 for these
children. They have started from the eighth

year.

q7, THo qo Wo Fro HzT -
W ufear I 2 -9 SR A 0E
faorr %@zawr&z’r st 2fear 1,

wad oft gt o fasgew &, T
we are spending Rs. 22,000 per cdild.

fagr T gar waoyesfiodio T &Y
Ty 2 1 wWT uHoflodoue HX
o e $awade aofwr It
S § ag s A G e i d
fom for e assi &Y @ AP W

g & Wi & fag 78 gwedle
#o qo é‘!ﬁ gREIMF AT § faw
RSN T odY gumdin A § w7
1wl AR oM E ) WA R
fag gw a7 MR wAT AEy § ImAd
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mutter

TrRfmafadt gz wamr &, wfed g
=T A4 ferar 2, :awrem ey af)
ﬁmﬁ"r ¥, IHSL @Ay F7 ag waar
aw o Tae weE 5 & fan e
.‘r w%fmwhwmww%fsﬁ
i mﬁaraﬂgﬁmﬁfwfg‘wm ¥
¢ g o & far, vy fafree
8§ aue uitas &, sTedT daT
FTER A F O i eﬁréfa-.?zéﬂt
® fugraT aghr ¥ HY7 afeaw §RIA
Wege dweT §2ifer @few w12 3%
S AT gay femer o & 99
it ¥ fF Mo oF-oF swEE AN |
ATl U T 9T, T AT AIAr 2FT
TRt odts wf*—rfqa’tawfaru EI Y
w& M wefge 1 92N WETIAT BRI
wifgm, siegawa gwr g, ics
@A gt Afge fawa oo fetafas
aEEE: S FT T e R wF) O
Far =ifgy, @, 19 %0 S FFM F7A0
urige

]

HY, WU OK HE F 9T H W
fn q"hm %, WY gEd s J/EAT
agY 2, WA SuFI AU AL E A, ag
$7 #9777 T wwAT ¢, IY 9§ AW
GFAT & ¢ T ¥ fAg Gfee §sev
miidz d42T FIER AN A oA fFan @
fg WG HPT FrRWI ARG E o g
@z TaAnT w2 &Y o feur &
e &El F wnTy g oA § froEte
grar W5t 7 ) fam & ¥ oS WY
qrédz ST §, oft wrear grefrifaee §
FAF @ 9T R feader a9
e wa T wEfmar 4 wd g dwz
RNfE ¥ F3 @atwd Fiam goa
Feearaf &, AT gwm?  gey  #
Fgi ARG grawar £ &1 grefeere
¥gT /T WA FAT §, I R

¥ fom dar 31 Y wfgo s ow AT
ay  gwr =ifgr . =g T@Ee
g, aft @ T IR L ANT &7
A TRTFE 1 ITE T BRATH TREHY
ARAT B 1 QHoMTou®e Fwfuz fwm
§ | AT F wIAE el G
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TZ UF IEAT wRTeW) SN o7 YA
-
|

o

SHRI N.K.P SALVE: A very important
point she is making, Sir. I appreciate the
sincerity with which she is speaking. I just
want to tell her one thing. In our country,
whether it is the public sector or the private
sector, the difficulty comes because the
expenditure that they incur is not allowed by
the In-come-Tax Department to be deducted
as expenditure. You kindly take it up at the
Government level ..

THE VICE-CHAIRMAN (SHRI JAGESH
DSEAI); That is very good suggestion,

SHRI N.K.P. SALVE: _  and see
that this is allowed as expenditure. Any
expenditure incurred on sports activity must
be allowed, if not at premium, at
least 100 per cent.

KUMARI MAMTA BANERIEE: Sir, I
am very greatfu] to Salveji. For your in-
formation. I am telling you, under the
leadership of Arjun Singhji, in a high-
powered committee, we met the Finance
Minister, and we requested him

e Z Y # e ot gmmiizamy
AT AR ST e F www wam,
FAFT &R ] DT T ET WL

That we have already done.

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI); That is right.

wmar eweil . SfeT R

f‘fﬁ?«ff *‘faﬂ’% wmq fomr g, ereda
tafee< & gw i A wamrd ) gw Wi
& feqidie & <ifmer & 2
We have already taken up this issue with the
Finance Minister.
AT TEEW AT A grawar §
TT BT ¥ HIET TF T BEAN
?ﬁrm ¥ are ox fetes & awer
|

.. (Interruptions)
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THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); Please don't. Afterwards 1 will
allow you.

SHRI ASHIS SEN (West Bengal): I want

to know whether the Finance Minister has
rejected the proposal. .. (Interruptions)

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Mamtaji, you please don't deal with
that now. You please con_ tinue.
(Interruptions)

SHRI V. GOPALSAMY; What is the
response of the Finance Minister?

Fo WAAT AN : AT, WHF & MY
Far# gad @¥ § 70T S0 47 AsT
argaﬁ gt W o gANS FAMT arfgrs
T EAW T A T AFTE | F
TAEY AT F AT ET W Effﬁar% \
™WrE oF Werﬂ'a aaq1 Jifge | =R
qade fas adrgr K7 wres AT
SEE T Azl § Ao gay g
NFT FREr AT H w2Aq fafaee
qrg FIAET FF , SHE0T fpar g,
T3 ¥ frar &1 Sfee wigdfaga
FALZ ¥ AT W A AT &1% faaemT
2 91 mT ox fa7 oF Wi {(AEwT @
ZIoA H T F are A 3 f& v o Far
& e ffwg | T FED &, 9 A
feardtiz & mfwee & fao A, gary
fau  wdf, sz gat fag sedy g av
g7 wTE feqrddT §  wrdv oo
gt o, wfed o wTRTIEAE TuE
ferq & =fen

SHRI BHUBANESWAR KALITA: The
whole House is with you. Mamtaji.

SHRI DIGVIJAY SINGH; The whole

House is with you Mamtaji.. . (Interruptions)

KUMARI MAMTA BANERIJEE: Thank
you very much, thank you very
much. W"Eﬁ & faq "l'a' g
mE & fay ot @w g ag
AR AW F wgAT F ﬂ‘»rq, qT
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1 remember one proverb. If you plan for a
year, you sow paddy. If you plan for a
decade, plant trees. If you plan for the
future, you nurture the youth. AT
4 aam
Sports is the place for national integration.
e & G9-F/d AF g7 M
FIFD FAGAT F | GHF 0 g
feqre®dz ¥ ww 99 § w fem, @
T Frer aara, §w dr aAET HEhr
g1 W A EReR g g, WY
SAET W Way AL & wHA a1 IV
TErHI AT § 1 sy @i aiwd
aﬁ‘r wEGET q AT ¥ ¥ fNC owwn
ST St mAdE o 7 feg Gﬁ’%‘@sﬂ I
wegre fwar ar, wowEH ) 19 A
gA TN gFd IRTT FY3A H o B |
T oIFA qW E, BIH Haaw@ ¥
g W oW At wwAY £ wfwe A
OF WGP ZHS FATa S, fad g
G ST GIERT | AT Ffaw S
Ny wifaa #T 2 | |, €27 gWET
There will be
inter-panchayat level tournaments. The
Panchayat level team will go to the district

level'. Then this Panchayat level team will go
to the State level.

Then his team will come to the national
level. So, from the grass-root we will find out
the talent and they will play at the naional
level. That scheme also propose to set up.
We have already deeded on it

AT QAT & $f g T
g TG F AT § 0F GrAT A0
2 ufee & @t srsg ST
Teg & oI ot W} At wg 4
g fAU gRyT ¥ A g @ i
wirgw feqddz ¥ fadr §f sudw
g A, WOE gAFL Qwd
a“nﬂfaﬁaqﬁ%mirawqaiaﬁm
wg%ﬁ%%rqma‘r%lq@rm
fenge & wgr & wE fafies
THHT AT 37 AP w7 fag ot
T AR §r osEw @ stew aw faar
frgm edm dpwis g A & =
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gHee wEE Q98T 2§ IW UArs
F oy W oaw FH 1 ZW I FEA
¥ wF ¥ afsw efeg guwsw o§r
g Fudr H T f@mr §

3T
% ot gare fegwATR wWowiEw
9@ ¥ OIART FEA TT OBHET W
TAT § ) WIET gAET A Sl fe
TTHYTH WET A% O, S EmnR
@ FT MW P, IAR FAN  wOEF
arh gfeyr £ wafar ard § Haw
Fmar & e f57 wfgamd s o
FET 2+ Ay 2 ufag G afgarnr
® W FTM T o;Z AT THOSW
FT I

@

UF q AR § Wl gy SroF
Fga @i FE 3 aeEd A
gifafefrgm % a1 ¥ wOEe &
¥ e & W qEAHA qTEr 2
ofar ga @M TEfeds @El FY
FFy afed gy 9g Fepie foes §
AT ATHT JT ARFedAT ATFT AT
T R FT "% 4 dHA TG @A
A% BT ; ¥ A7 T THew as
Y ﬁﬂgfr%wzm%ﬁrﬁﬁ S
ma'rar AR A R I I 1

(zaauaw)

R

SHRI N.K.P. SALVE; It is a very
important issue, Sir. I agree with her sta-
tement . They have a right to issue guidelines
. They have a right to send directives. The
Cricket Control Board has never taken a
penny from the Government and vet their
guidelines we have to abide by. If we don't
abide by their guidelines, they will never give
us foreign exchange. The ultimate control is
in their hand. No legislation is needed. You
give guidelines and every association will
have to abide by those guidelines.

FATN wwar @t @ AT, gAny
TREATET & #fFT ar=w F g 2,
F FrEEAT wF Ty off 1 wriseny
mn’t%%ﬁaﬁam&wﬁaﬁm}
smrzrfm TERET AT TR
srgﬁw?m%smaﬁsr‘r aﬂ'?r%‘
FH FRN AF FW F | TR g
o fearidz & 3xuw frar & 5
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A FZH FT ATETATRA g, W FE
TN IAET AEF AT At 2|
qhsw?meﬁ%faqw LA
¥ faer ondw deiwa ® fawms
of? Z wifed 3% sREAE® &
HAAr FEITE 1w EIIOd ¥ HIX
A 3% wUgr F, AN W oM A
FT BT & | T FEIT TN,
¥ A5z g, Jwfaw @ R
gak fay

q FUq uF A= A w5y
yzdr w1E S Prerae @idy oY €1 €2
T, 1A 9T qEX | WY gH T
FgT 98 ¥ fH i fAmaw T AW
? aifF war o w1 D gl

T ET | WIT WT TF FWE 1 FAIL
:ri:r fefawet #3rd & fsrrr T
sfafsraa @iEw ¥ fao ot osI=d
wEx F fau F1E gare 4t o
Hefasa iy @7 wEr F q%F
# g 577 & 9us fau uaig
T o=ifgr | 3w fao gw WS
Fare w3 3 F 1 fesiwet Fddce
AM AT gewT FAT F OWIT S
WRHT &4 & 1 ¥ faw s uae
41 2 1 PEREET S ot &
777 3T F fau gurm fearcdz w=m
FATEAT |

a7, UF qT X g | WAL
o7 e & are & S T wqiEsE
qzedt ¥ WET B, 3@ AR H H9A
fag =1 wex wam 2% wfw|
T A g 9@Ar W@y §
A F @ weEr GOR FEW
£ =T &% SEg  9uEd. |,

instead of the bureaucrats and the politicians
if a sportsperson is going to be President of
the Federation, it will be very fruitful for the
country. I support this.

SHRI N.K.P. SALVE; With reference to

the Golf Club, Madam...

SHRIV. GOPALSAMY- Sir,...



411 Calling attention to a
matter
TOE. VICE-CHAIRMAN (SHRI JAGESH
DESAI): No. She has replied in detail.
{Interruptions) No. We have got other thinss
also.

SHRI V. GOPALSAMY; I would like to
geek a clarification.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): No. (Interruptions)

SHRI V. GOPALSAMY; We did not
interrupt her with hope that we will be
given a chance to seek clarification la
ter on.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); She has not yet comple-ted. Let her
complete.. . (Interruptions)

SHRI V. GOPALSAMY: What is the
purpose of raislngt this Calling Attention
motion? We have raised some questions.
When we are not satisfied. .. (Interruptions) ..
.We  have raised some  queries...
(Interruptions) ..

KUMARI MAMTA BANERJEE; I an*
having all the points with me. If you want me
to reply to every question that has been raised
by the hon. Members, it is very difficult. I am
ready to give a reply to every question. I have
already covered the important points.

THE VICE-CHAIRMAN: It is not possible
to reply fo every question. She has given so
many details. It is not necessary that she
should reply to every question.

wt wWw fr atew : fgerdr e
¥ owrd® 7.

b aadh UL OO s

figerrgy
wat & FoR ? '

. (sveam)

it Ww G atew  ©F o
i AR

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Please sit down... (Interruptions) ..
It will' not go on record. If anybody speaks
without my permission. it will not go on
record.

[RAJYA SABHA]
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KUMARI MAMTA BANERIJEE: I
will reply to it. Don't get agitated,

I@ I AT ¥, 3w § |
TR TEET HT AT TEIT § IAG HW
= Hﬁﬁw%wa’mwﬁ%m
yrefaey quw ST T g, .

The Sports Authority of India through SAG
programmes, through NST schemes and
through SPDA schemes are finding out the
talent from the rural areas and from the tribal
areas.

g FEmE ¥ 9t w2
They should find out the talent and they
should start these coaching and training
camps also. . . (Interruptions) . . .

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): How many hours did we spend on
the Calling Attention motion? I will not allow
anyone. Please sit down. We have taken a lot
of time on this Calling Attention motion. Just
see we dave got other business also to be
transacted. She cannot reply to all the points.

SHRI V. GOPALSAMY: Then, what
is the purpose of raising this Calling At
tention motion? She has not replied to
my clarifications.

i

KUMARI MAMTA BANERJEE: Don't
worry, I will reply. As I said earlier, if the
sports is going to be a compulsory subject at
the school level, then, the boys and girls will
come out with sports background from the
school level. Instead of laying too much
emphasis on the academic work, they should
involve them in the sports activities for a full
day. They should relax the academic work.
For sports we should give some funds. As you
know, Sir, our country consists of 860 million
people but only 5000 people are involved in
sports activities. So we have to lay emphasis
on the right to play at the grass-root level.
That is why wo have started these schemes so
that the Panchayat level team can play at the
national level. That is why we have involved
them in the NYK, in the rural activities-so that
they can organise the rural sports activities. In
every State we are trying to set up a
Committee. The State's Sports
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Minister will be the Chairman of  that
Committee to coordinate...

SHRI V. GOPALSAMY: Despite all the
hurdles, all the handicaps you are doing
something for promotion of the sports. 1
really appreciate it. May I know from the
Minister whether she attributed the failure of
the Indian team at the Barcelona Olympic
Games to the lack of confidence in the
players? This has appeared in the press also.
That was the point I had raised.

KUMARI MAMTA BANERIJEE: No,
Sir.

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): Sir, I would like to state-very
categorically that nowhere in the statement
has it been said that there was any lack of
confidence in the players. This is a remark
which the hon. Member has made. In all
humility, I would like to say it is very unfair
to the players, it is very unfair to the
country... (Interruptions). ..

SHRIV. GOPALSAMY. It was stated
in the pread).

THE VICE-CHAIRMAN (SHRI (JA-
GESH DESAI): He has denied it.

SHRI V. GOPALSAMY: I did not make
the charge against the Minister. I wanted to
know about it, because it appeared in the
press.

SHRI ARJUN SINGH: Sir, I am standing
on the statement that has been made We have
never said anything like that. If something
like that has been said, in all humility, I
would like to say it is not fair to the players,
not fair to the country. They may not have
succeeded. But that is not attributed to them
personally. (Interruptions).

THE VICE-CHAIRMAN (SHRI (JA-
GESH DESAI): No further clarification No,
Please, sit down.

SHRI V. GOPALSAMY: ..I ayec with
hon...

THE VICE-CHAIRMAN {SHRI JA
GESH DESAI): That it all right. Sit down,
please

[11 AUG, 1992 ]
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SHRI V. GOPALSAMY; The sfalament
appeared in the name of Ms. Banerjee.
(Interruptions). Then, you should have given
a denial on the next day itself.

SHRI ARJUN SINGH: Sir, [ want to make
only one point. (Interruptions).

SHRIMATI JAYANTHI NATARAJAN):
...We cannot be answering press
reports.

THE VICE-CHAIRMAN (SHRI (JA-
GESH DESAI): Mr. Gopalsamy, the
Minister has said 'no'.

"* SHRI "ARJUN "SINGH; Sir, I would only
like to say one thing. My esteemed colleague
has replied very ably and creditably to all the
points mentioned here. She is also very
intensely involved in all the steps that can be
taken to improve the situation in the sphere of
sports in the country. But, as she has said, it
will require the cooperation—and, also, a
little more than cooperation—from every
person in this country, to come to a certain
situation where we would not have to be
complaining; in the manner in which we are
doing today. Shri Salveji made a point and I
want to assure him—it is a very isolated case,
but it is a typical case —that I will take up the
matter with which-ever authority has issued
that letter and try to make amends so that the
impression that people can go ahead and do
whatever they like simply because they are
sitting in a position in the Government does
not persist.

KUMARI MAMTA BANERIEE: Sir,
only one minute. I will furnise. (Inter-
ruption,).

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); Mr .Gopalsamy, please sit down.
What has happened o you?

KUMARI MAMTA BANERJEE: Mr.
Gopalsamyji ha* raised some point*. Arjun
Singhji his already replied As you know, in
our country, we are having so many
newspapers. That is why wo have mentioned
in our statement also that it is not
'despondence’. It it ditappotat-
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ment, of course. But it is not despondence.
We want to encourage our players. We do not
want to blame our players. We have to build
up our players. We have to give morale
boosters to them. They should not be upset.
They should continue with their work in
future also. (Interruptions). Today, Limba
Ram may not have succeeded. But, tomorrow,
Limba Ram may succeed. Let; us work
together. We need cooperation from each and
everybody. The Government cannot do
everything alone. That is why we want
cooperation. I am grateful to every Member
of this House. It may be that somebody is
annoyed with me. Somebody may have some
grievances. But that is different. I can tell you,
to develop sports, whatever the country wants
from our department, from within our limited
resou'rces, we are willing to give. The
Government is willing to extend all the
cooperation to sports persons. With these
words, T conclude and I thank you very
much.

STATUTORY RESOLUTION SEEKING

APPROVAL OF THE CONTINUANCE

OF PRESIDENTS PROCLAMATION
IN RELATION TO NAGALAND

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): Sir, I beg to move:

"That this House approves the conti-
nuance in force of the Proclamation issued
by the President on the 2nd April, 1992,
under article 356 of the Constitution, in
relation to the State of Nagaland. for a
further period of six months with effect
from the 2nd October, 1992."

As the House is aware, President's rule was
promulgated in the State of Nagaland on the
2nd April, 1992. The Proclamation.
(Interruptions) . . . made under Article 356(1)
of the Constitution was approwed by the Lok
Sabha on 23-4-1992 and by the Rajya Sabha
on 28-4-1992. After the proclamation of
President's rule in the State, the law and order
situation has improved and the adminis-

[RAJYA SABHA]
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tration of the State has been able to create a
feeling of confidence among the people. The
Public  Distribution System has been
overhauled and middlemen removed. The
people of the State are now getting rice, sugar
and other essential commodities. The
hospitals have medicines available and
doctors have been positioned. During the last
three months of President's rule in the State,
the entire State machinery has been
galvanised into action and the law-enforcing
agencies have been reorganised. In Nagaland,
rains continue up to October. Due to heavy
rains, most of the rural roads are disrupted by
landslides. Intensive revision of electoral rolls
is. being undertaken and it is expected to be
completed by January 1993. It is, therefore,
not possible to hold elections before 1st
October, 1992.

Keeping in view the situation prevailing in
the State and the difficulties in holding
elections before the expiry of the present term
of President's rules, it is proposed that the
President's 'rule in the State of Nagaland may
be continued for a further period of six
months with effect from 2nd October. 1992.
In view of this position, I solicit the approval
Of this august House to the Resolution moved
by me.

THE  VICE-CHAIRMAN (SHRI
JAGESH DESAI): The Resolution has been
moved. There is one amenmdent by Shri
Satya Prakash Malaviya.

SHRI SATYA PRAKASH MALAVIYA
(Uttar Pradesh): Sir, T move:
"Thai in the said Resolution for the
words "six months", the words "three
months" be substituted."”

The questions were proposed. THE
VICErCHAIRMAN (SHRI JAGESH
DESAT): Now, the Statutory Resolution] and
the amendment moved are open for
discussion. Shri Ram Ratan Ram.

SHRI N.K.P. SALVE (Maharashtra): Sir,
are we likely to come to the voting point on
this today?

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Yes. One hour time has been
allotted. I will strictly adhere to the time



